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THIRTEENTH
REPORT OF THE COMMITTEE

ON

PRIVATE MEMBERS BILLS AND RESOLUTIONS

The meeting of the committee held on 8" September, 2008 in the
Chamber of Hon’ble Speaker, Old Secretariat, Delhi-54 at 10.30 P.M.

1. Private Members Resolutions: The Committee was apprised that

10(ten) notices of Private Members
Secretariat till the date of receipt of n

Resolutions were received by the Assembly
otices i.e., Friday the 29™ August, 2008,

The Committee was also apprised that the following resolutions got priority in the
balloting, which will be taken up for discussion in the House on Friday the 12"

September 2008:

S.No. Name of the Hon’ble Member Text of the Resolution

1 Sh. Sushil Choudhery

“This House resolves that the Ex-
members of Delhi Vidhan Sabha,
erstwhile Metropolitan Council and
erstwhile Vidhan Sabha (1952-57) be
provided with all the facilities of
Medical & Travelling Allowance and
pension ete.”

2 Sh. Vijay Jolly
Sh. Sahab Singh Chouhan

“This House resolves that all
unauthorized colonies be regularized
with immediate effect with the provision
of utilization of the M.L.A. constituency
development fund for the execution of
development work in these colonies.”

3 Shri O.P. Babber

“This House resolves that keeping in
view the rising prices and cost
escalation of the M.L.A.’s constituency
Development fund be enhanced from
two to four crores of rupees.”




2. Private Members Bills: The Committee was apprised that no fresh
notice of Private Members Bills has been received by the Assembly
Secretariat till the last date of receipt of Notices ie., 29™ August,
2008.

The Committee authorized Shri Ramakant Goswami and in his
absence Sh. O.P. Babber to present the report to the House.

Delhi
8" September, 2008
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